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C.P.No.11/95 
in 
No 1134/9  1. 

ORDERS 	 Dt:fl 14.12.95. 

(As PER HONBLE SHRI JUSTICE V,NEELADRI RAC, VICE CHAIRMhN 

Heard Shri GVPS Vara Prasad, learned counsel 

for the petitioner and Shri N.V.Ramana, 1erned 

standing counsel for the respondents. 

IA.No.1-4 (C/delay in filing SLAP) was filed 

against the order in this OA and the orders in some 

other OAs. The Apex Ccurt passed the order on 5.5.95 

directing the same to be heard along with CCNo.24069. 

It is urged for the respondents that as stay was aj 

granted in CC No.24069 and as the order in this 

OA wasf*-I-eet by following the Judgement which is 

challenged in CC No.24069, the order in this oA is 

not implemented. 

But the learned counsel for the applicant 

submitted that while the order assailed in CC No. 

24069 is in regard to the Inspectors of Income Tax 

Department wherein direction was given for revising 

the seniority list, this OA is only in regard to 
prayer 

the UDC and the GthnLis in regard to. the promoticn 

of the applicant. 
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in the circuthst&nCeS, we feel thet it is just 

and proper to pass the follcwing order:- 

If no special mention requesting for stay is 

not going to be made in the Apex Court by 31.3.96, 

the order in the 0/4 1134/91 has to be implemented. 

5. 	The CP is ordered accordingly. No costs./( 

(R.RANGARAJAN) 	 (V.NEELADRI RAO) 
MEMBER (ADMN.) 	 VICE CHAIRMAN 

ZAegistrarMAAC 

vsn 
To 

Sri P.Radhakrishnarj, 
ChjefCornmjssjoner of Income Tax, 
A.P. Aay&car Bhavan, Bashirbagh, 
Hyde rabad. 

One copy to Nr.G.v.R.S.vara Presad, Advocate, 113/3RT 
vijayanagar Colony, Hyde±abad. 

One copy to Mr.N.v.Ramana, Addl.cGSC.CAT.Hyd. 

One copy to Library, CAT.Hyd. 

One spare copy. 
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